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+[DEMOLITION OF THE CONSTITUTION
House

865. Surr V. M. CHORDIA: Will the
Minister of WOoORKs, HOUSING AND
SuprpLY be pleased to state:

(a) whether it is a fact that the
Constitution House is going to be
demolished and a new building cons-
tructed at its site;

(b) the year in which the Consti-
tution House was built and the cost
of its construction;

(c) the average saving during the
last three years after deducting the
expenditure;

(d) the reasons for demolishing the
building; and

(e) the estimated cost of construc-
tion of the new building?]
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+[Tue MINISTER or WORKS,
HOUSING anxp SUPPLY (SHrr MEHR
CrAND KHANNA): (a) Yes.

(b) The Constitution House was
built in 1941-43 at a cost of about
Rs. 17:5 lakhs. In this figure the
value of land and the cost of its de-
velopment is not included.

(c) This property forms part of the
general pool.

(d) The structure has outlived its
life,

(e) The plans and estimates are
under preparation.]

PRIME MINISTER’S DIRECTIONS TO
VARIOUS MINISTERS

866. Surt R. N. KAKATI: Will the
PriME MiINISTER be pleased to state:

(a) whether he has issued any
directions to various Ministers of the
Union to visit the various offices and
sections of their respective Ministries
frequently in order to assess the con-
dition of the working people; and

(by if so, what are the results
thereof?
Tae PRIME MINISTER  (Sanr

JawanartAaL NEHRU): (a) No.

(b) Does not arise.

AMOUNT ALLOTTED TO ASSAM FOR
HOUSING

867. Serr R. N. KAKATI: Will the
Minister of WOorks, HOUSING AND
SuppLy be pleased to state the total

+I 1 English translation,



